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DELHI VIDHAN SABHA
LIST OF BUSINESS
Friday, July 26, 1995 / shravan 04, 1918 (saka)

2,00 P.M.

QUESTIONS

Questions am: entered in separate list to be asked’
and answers given, .
SPECIAL MENTION

Matters to be raised by Mehbers as given in separate
list.:*

CALLING ATTENTION MOTION
Shri Mewa Ram Arya :
Shri Swaroop Chand Rajan 1

to call the attention of Chief Minister to
the situation arising out of gruescme murder
of five members of the same family in .
Gitanjali Enclave of South Delhi on 24,7.96
and increasing cases of murders in Delhi,.

PRIVATE MEMBERS' RESOLUTIONS #0:° INTRODUCTION &DISCUSSION

(a) Further discussion on the following resolution
moved by Dr. A.K, Walia on 22nd March, 1996 3=

"Phis House resolves that East Delhi
having 1/3rd population of Delhi bhe '
Given 1/27d of Delhi¢ total water supplyo.’

(b) Shri Shish Pal :- ; b

"rhis House recommends that the House Téx
on Urbanised and Rural Villages be
abolished forthwith."

(c) Shri Gauri Shankar Bhardwaj :-

wrhis House resolves that all the portions

having illusory concepts and views based on
Western ideology be delated from the text=books
prescribed from Primary to Senior Secondary level
(from Class I to XII) in Delhi Schools published
about vedic literature, Indian Culture, History,
Art & Literature, Political Science, Sociology
and Philosophy and the same be substituted by
relevant facts/portions as have been established
by historical researches & archaeological
evidences so as to make the students aware of the

real Indian vision and the facts with a view
to carry out the above curriculum amendments.
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(a)

A Committee of Educational Experts including
Historians & eminent academicians be constitute.
who shall submit its recommendations to

NCERT and Delhi Textboolk Bureau regarding
revised syllabus for approval,‘!

Shri Darshan Kumar Behl 3=

\

" In view of the utter failure of DESU -in
providing uninterrupted Supply of electricity
to the residents of Delhi, which has resulted
in extreme dissatisfaction and frustration
among the citizens and the present structure
of DESU being unable to rectify the situation,
this House resolves that the distribution of
electricity in Delhi be privatised forthwith,"

P.N. GUPTA
SECRETARY



